
MEGHALAYA LEGISLATIVE ASSEMBLY 

 RE-ASSEMBLED BUDGET SESSION, 2009 

BULLETIN NO.1 

(MONDAY, THE 25th MAY, 2009) 

1.        The House met at 10 a.m. on the 25th May, 2009 with the Hon'ble Deputy Speaker 
in the Chair. The day was devoted for the transaction of Government Business. 

2.  REPORT OF THE BUSINESS ADVISORY COMMITTEE: 

        The Hon’ble Deputy Speaker, under Rule 230 of the Rules of Procedure and 
Conduct of Business in the Meghalaya Legislative Assembly announced the Calendar for 
the Session.   

 However, the Minister-in-charge of Parliamentary Affairs requested the Chair to -
-----date of the Re-Assembled Budget Session in order to give enough time to Finance 
Department prepare its budget. The same was approved on adoption of a motion under 
Rule 231 of the Rules of Procedure to defer the date of the Re-Assembled Budget Session 
from 10th June, 2009 approved by the Business Advisory Committee to the 19th June, 
2009.  

3. PANEL OF CHAIRMEN:          

  The Hon’ble Deputy Speaker nominated the following members to constitute the 
Panel of Chairmen: 

(a) Shri J. D. Rymbai, MLA 

(b) Shri H. D. R. Lyngdoh, MLA. 

(c) Shri John Mannar Marak, MLA. 

(d) Shri H. S. Lyngdoh, MLA. 

4. LAYING OF SUPPLEMENTARY DEMANDS: 

 Dr. Mukul Sangma, Dy. Chief Minister, Finance laid the Supplementary Demands 
___ Vote on Account Ordinance, 2009. 

5. VOTE OF CONFIDENCE: 

 The Minister i/c Parliamentary Affairs moved: 

 “That this House expresses its confidence in the in the present Ministry headed by 
Dr. D. D. Lapang” 

 (The motion was carried and adopted) 



6. ELECTION OF SPEAKER : 

 The Chair announced that 2 (two) valid nominations for the office of the Speaker 
received in favour of Shri Charles Pyngrope, MLA and Shri John Manar Marak respect. 
Further, the Chair announced that he had received a letter from Shri John Manar 
withdrawing his candidature for the post and, therefore, declared Shri Charles Pyngrope 
having been elected unopposed for the office of the Speaker.  

 (Dr. D. D. Lapang, Chief Minister and Shri Conrad K. Sangma led the elected 
Speaker to the Chair). 

7. FELICITATIONS TO THE SPEAKER: 

 The following members offered felicitations to the new Speaker: 

(a) Dr. D. D. Lapang 

(b) Shri Conrad K. Sangma.  

(c) Shri John Manar Marak.  

(d) Shri Adolf Lu Hitler.  

(e) Shri Timothy D. Shira.  

(f) Dr. Mukul Sangma.  

(g) Shri Manas Choudhuri.  

(h) Dr. Adviser Pariong. 

(i) Shri Paul Lyngdoh.  

(j) Shri S. Nongrum. 

(k) Shri E. C. Bamon.  

(l) Shri M. M. Danggo.  

(m) Shri B. M. Lanong.  

(n) Shri A. L. Hek.  

(o) Shri Desang Sangma.  

(p) Dr. R. C. Laloo.  

(q) Shri P. N. Syiem.  

(r) Shri H. D. R. Lyngdoh.  



(s) Shri Founder Strong Cajee.  

(t) Smti Ampareen Lyngdoh.  

(u) Shri R. V. Lyngdoh.  

(v) Shri A. D. Marak.  

(w) Shri F. W. Momin. 

(x) Shri Lahkmen Rymbui.  

 The Hon’ble Speaker thanked the participants and promised his best in upholding 
dignity and prestige of the Chair in the days to come.  

8.  ADJOURNMENT: 

        The House rose at 11.35 a. m. to meet again at 10.00 am on the 19th June, 2009.  

  

 

 

 

 
Dated Shillong, the 25th May, 2009. 

Secretary, 
Meghalaya Legislative Assembly. 

 
 


